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(through Sh. Rajesh Katyal)

ORDER(ORAL)

Hon’ble Mr. Justice Permod Kohli

Learned counsel for the respondents, Sh. Rajesh Katyal has
placed on record copy of order dated 24.11.2017 passed by
Hon'ble Supreme Court in SLP (C) Diary No(S). 36159/2017 which
indicates that the judgment passed by this Tribunal and that of the

Hon'ble High Court stands stayed.

2. In this view of the matter, the present contempt proceedings
are hereby dropped with liberty to the petitioners to revive the same
in the event judgment of this Tribunal and that of the Hon'ble High

Court survives before the Hon'ble Supreme Court.

(K.N. Shrivastava) (Justice Permod Kohli)
Member (A) Chairman

/ns/



